347 Matters under Rule 377

(xiv) Need for the Government to
adhere to the policy of recruitment
through employment exchange in

its various departments

9

SHRI HANNAN MOLLAH (Uluberia) :
Mr. Deputy-Speaker, Sir, although the
Central Government have very often been
‘declaring their professed policy of compul-
sory recruitment through employment
exchanges, the Central Government and the
Public Sector Undertakings under it oOr
Departments like the Railways have been
avoiding reference to employment exchanges
in spite of the fact that the Central Govern-
ment bave issued a number of guidelines to
employment exchanges in the matter of
recruitment. This is really a sorry state of
affairs prevailing today. Only a few State
Governments have been adhering to their
declared policy of recruitment to all posts
under State Government and Undertakings
under them through employment exchanges
on the basis of seniority and gualification
with adequate reservation for the SC/ST etc.
as per the existing laws.

The recent happenings in the matter of
recruitment in the Indian Railways in
Grade-IV" is a pointer to this. The
recruitment in Grade 1V in the
Railways is required to be made
through employment exchange cnly. But
this is being honoured only in breach. A
case in point is the announcement in respect
of requitment in Grade-1V in Railways at
Liluah, Kanchrapara and Kharagpur Work-
shops in West Bengal. There is serious and
widespread resentment among Jlakhs of
unemployed youth in West Bengal and
necighbouring areas against the procedure
being followed in the above recruitment.

I urge upon the Central Government to
desist fiom recruitment in Grade IV in
Railways in ways other than through
employment exchanges. I also demand that
all recruitments in future should be done
through employment exchanges only.
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12.57 hrs.

DEMANDS FOR GRANTS (PUNJAB)
1984.85—Contd.

MR. DEPUTY-SPEAKER : We now take
up further discussion and yoting on the
Demands for Grants in respect of the Budget
for the State of Punjab for 1984-85.

Hon. Mecmbers, | hour was allotted for
this. We have already taken 1 hour and
5 miputes. 1 would like to know from the
hon. Mcmbers whether they still want to
speak because we have already taken about

2 hours. y

SHRI GIRDHARI
(Bhilwara) : 2 hours more.

LAL VYAS

MR, DEPUTY-SPCAKER : As a special
case, I allow one hon. Member from this
side and one hon. Member from that side
and then the Minister will reply.

(Interruptions)

MR. DEPUTY-SPEAKER :
record what he says.

Don’t

- SHRI GIRDHARI LAL VYAS :*

MR. DEPUTY-SPEAKER : You know
what happens when you sit late in the even-

ing. There should be some discipline. 1 will
not allow you,

I allow Prof. Satya Deo Singh from this
side and Shri Jaipal Singh Kashyap from
that side.

Please don’t record whatever Mr. Girdhari
Lal Vyas says.

SHRI GIRDHARI LAL VYAS; .
(Shri Girdhari Lal Vyas then lefi the Hou:e)

MR. DEPUTY-SPEAKER : Prof. Satya
Deo Singh.

Sto @i fag (ver) @ Sqrewer @ )-
ga, § qarg fafraw faduw, 1984 &1
gIfeF aweT Far g |

*Not recorded,

=5 T
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qradig ggex, Y YHIFIIT W, F
%o Fg1 a1 fF @rar gz gfaq fasmr & afy-
Frfxal &t qeF<i F arg faet-ava 2, gfaa
fasir & agy weas g, 997 gasaArardl
qeal @t Aearfga #3# srgfaa &19 fwar §
A T ardl F g &1 S =ifga
gegla ug WY %1 f% JA1 %7 aga @ng aF
g & AgY vaar arfge )

quTT AA A AR FEr g fw dara A -

ST qF JATHT @A 1 JTILIFAT g, A
a% gH FT I FFT &1 T@T A1 T 97 51
JgF 9 @A FY ATAVIFAT Ag) g1y, a1 Iy
get faar srgar 1 g1 ¥ tEy faaw gt
feafq geoea g3 41, fad waF gear-=ie
AT wearare g ad q, faaay feifrd
FTAT QI GWIEA & fAw qEva A8 @)
FHT | FHY FIX7 dgf 9T a1 gerrg q< o,
fsrgFr eqma aa 7 fFar | sTaar 2t F =
WIS 2qTE & AT GG (FHar ar | g+
¥ w31 fe sw waad 8 39 faavg gan g,
afea Staar it & sreqet =1 SFERET 1
BISHT AR fHaY 7 g g1 #gr fF dora §
dar w1 gy wsAr wfgg ar) # quAar g
f areft §AT FT agT T @AT FZTA ATTAF
g | qE1 g 3 Sigur &1 2 fF 57 qar w1
qoria § X@F AT ATTVAFAT Agl I, aT
IFT F19F AT far qrgar |

qradg geeq, = 919 fag, ¥ F7 F3T
f& dora & arafya aaw aq =ifgg
AT §IT & a7 9 g1 § arareg feafq agy
@Y ST R | FUTAHAY A F@1 g [ g
feafa w1 @y & fanm & g9 991 #1 agf qx
WWE g ggi g aara feafa g
ST, & AT FT FZT I FHIE START AZ)
2T, w7 wa aF oAy feafa agy grdy g,
SIq % JAT FT AT GAT ATTLAF ¢ |

3+giv ag ot Fg7 & qrar gaifag & 12
QAT FIFIHT GIFTT A=D1 F1T AZN FI TG
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g | ® wgar wrgar g FF avay daifag uw
qd § | I Taq: FAVRAT UF  HIfaF A7-
5317 AT HT g3 &9 fFar g1 I T
F1 8471 & faq ga@ egig a8 fear ma
gl stoaa fagd =gr fF st aw
q1F Fgd @ [ 14T Faqrfag & FITJ9T
gIar T wieT & fwat w1 FY T awaq
FT ATCAT, @ T IFFR AU T G Iawr
frafor &3 | AEY S1T FET | 79 a1 HY =TT
gaT § 78 i Tfgy #ifs oy aura-
faQieY qeal @Y a1 arawaifaal &Y a7 9
acdl &t Sreargd fraar g o wse-fga ®
T8f & 1 gafwe agi gwafwaiger &t g
=1fg, TET ava FgA! arfgy faaa qurs &
SR 3w § gegaeql F199 g 4T |

a1T-ar2 fa e ge7 & Wi zg Fgd & @
JAT T 199 gor a1 g | {AT A19W
geT AT FrAA AV QA grerq ¥ agt wfea-
SqEYT HY FIGA G THAT 7 At o agh
fez-gz geard g1 @) &, et it agi fgar
Fr gra g 1 gafag @0 FY ST iR
AIA 1 GLEAT HIAT Y GIHTT BT qfay g
& 1 S NAIT FA AT AT GATR UG HAT SY
¥aT §rad g i amfewy 1 amrg gfaer
& foq gorg & q97  FT IGAT ATITIF g a1
yg fraia snavas g fF agi aar it |
IR 3qFT § GAGT FWIF |

Sto TeaaTad FFad! & gargr fF qama
¥ qg sfama gfaafa 37 sfama gfa 9z
a7 AfgFIT W@ § AR qeAF 3 919 87
UFHS FUT g | 44 gfaud F qrg 5 gHs
WY T g1 45 sfaua strard aday
Wi A g gfa #Fifa &1 & IFaa g
gfama &) fasrar & | sarer ¥ sarer arare)
sfg-w1a ¥ ag w1 Wa ofy
F19 ¥ T FIGL AW § ITH! FTH FIT F7
aYer 4gf faear 1 3ad @Ae uw fagear
& 1-59 SF1L A 4g A1AQ § | afewa Qar aiq
Agr 81 Wlo @wEgT wHAA! OF fagra
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[so #<m 39 fag]

safad § R fagqa &1 Qar as gF sved-
SAF WA A1 § FAfF qSqra F qy FIH
FW & faq wfagrasgy E adf 1 qa
f& qA® g geeal  J #gr, @ IR
gaw AR fagry Fagh aagrad g 3
IENT u°8 F 537 AT a8 gU §, T4 a9F
g, 41 WG FT UF 9N 930 § &Y< FY
grEa & 1 Ff dar § #1090 FI7 qror Ffage
aagI & g agi w & A &1 gAdr sfasw
et ga+1 ofa® & f @dt § #19 533
arar wfad agi @Y 94 8 e fage &
TAT AT R Al IAILNRW F AALY
agi o1y § | gefag ag gga1 5 ofy o
¥ g fasrr 1@ €, 7g wgfaa g AR
gaYy I1q 981 g | gona ¥ anfaw faarg a1
g Ao & fF agi o @fagy mwge ad)
fomrd, @al & &9 &< ey any agf fasy
FaYfw agi & T a0 A &, FgF F AT
AHG E ; EEIRA § | 39 FIROT A 797 AT
FIYY TG B |

Sto F3Fadl 7 ag WY 21 qard) gaF
FY AT AiAT F A faaar gafag a3
Fary & R wgq # & A fa=aray
T FATEY §Y ST & | TE FFTAT &1 A1 § |
Ig ATAFATAY TUTAT AT g1a fv 378 F19
T8} faerar | dstra @ qar g_w g S
wTTd F ga S & S A ) g9 agt
fraterm 3tz Q@ 2ar g | gafag ag
FgAT % ATaFaIE 98T gH FIIM F &g @
g, 9 @4 Agl § Fgifa ArdFaR F Y Fw
IAY qaFararEr ffq g, 9 W@ Faa
U {, FEQUAT & e gF @ifara 5y
Frafor FTAT 18T & | IT FF9AT T ATYIL
3 g AHET WA & (AT A1 TR & |
IARY g UF HeqAT ¢ | Frfarq ga 98 AEf
A 6 gad aad IR gmTAl

Nto wFadl ¥ ag W aqrar fF gfta
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sifed & graifas qarg g aaife gasr a9
gedt WX AT Y faa § ) Ot ard 7gi g
A ¥aw g & a1 o afew gfea =ifa
F1 Tfawar ar A q FAET 91 1 f7ar g
wreg ater &9 feafa 4 & & miawa &
waa ¥ ag aren-faviz g1 ag gha-wmifa
FY 27 & 1 gayr wafss gma #1 feafa
T8 ardt | Tad ar o mrmifas giagr
St &, gunfas quaer fazar g, @@ #i
AT agq e o+ faaar 2 gafae ag
arifa®  qarg T F0 T AGN BT
AFAT | AT TIWT H AFZT GIT AT &
Faifr gaT w#HE § 91T 337 afagT Aags
g gradi

QET grera ¥ ag FgAr f5 yar & agr
g wgfaa g, § auaqr g ag dis Agi g
FifF s+t ag feafq a8f & ) st a2 feafa
gosft a gardt il qwEre G qF-
g ggrT wA ST, W ) JI7H FAET
q13r gwg Faar & faa% qa 7, faar, faarag
A off 913 &Y 79 q1907 & AfuF wgex A
AT & | I GEGY H 1T F W | IAH
gy WS T JaT, ATAT AT T favg Hy
JIT ¥ FgHT 1% AV T AgT 2 | gafeg
qatTa ¥ 91 aF Frefgg § ok s fra A
JATFT AEWEFAT F AW aF AT FZT 9T
@A AT IAFT I ¥ arfag gaAr foan
stidar | & awadr g agi 7 arareg feafa
warfad g1 JA [ AT FAT T STTRASRAT
AN 1@ ST |

=7 weal & a1y & gorra F avz a7 gnda
FIAT g A fag 7ot St & Iqaki wgHy
F1 grfa® sgwigT F7ar g |

= s fag w3aq (Aiasr) @ /Ay
IUTERET WY, AT KT IHE UF AT
feafg % agi 9x wega fear nar g gafs
T IWE T 1T F) fFarT aar 7 a7 gfa-
fafgai gru s=t & faos fRarqrar
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gifgraragiagsd goa darwgra ) &
gg ard WA Srar wrgar iy gad fag
I 17 2 | sfFgrr & g™ ofY aara
fe 2tq feasr 21 gk s 9w & gIEdl
q 1T IYE T FZ 991 T &7 g ) fagram
& Y 3w gwiz ox fwmadl 9=l 5% gg gug
A 4T QT | 9 AT T 91T & I FY
T91 FT W 2 A AAT § UH AT AT W@
g, @ &g § fr qrfarcfag arad &1
gg S TAT FEAY G2 T YET g s AR
F qa1 FmaT MfEg #4Y 7@ 9FT  agh
qT FIAT HT TSHFET 3V AT 3 I @
H31 SEr £ 59 O gFT erar a9 a1y
fears fear 21 @t g a9z s 9af F guy
TATT § 917 F7 g1Ar—3a feafg # geFw
grr are w3 fearsrar =1fza % gt aF
IqN 9T &, FIT aF ST 2

gt # a1 @il g, gArd ardl gfaw
B AT & I FMU QU JWHT qaT
afes gaa ¥ fazwi & o) gfeas qreex
AT 7t fag and &1 sad fag fad g
1Y 7gY ST 1 wFT | AT w1 fen-
ardt & ary 2@ar Aifgy {6 fFa qeai 3 s+
qiezd &1 a0aT g1 W F&f 9% AS-T3
TIFOT AT I3 & 41T A1T FATEY qgT T AT
F1T T &1 NY Ar@er AZTFHFIE 4 HI
AT GUIATT & AT AZT FIZ &N g | ATAH-
qifeal  srast FFAET T FH ALY (FAT
21 AT FY At o g aT AW
FIHTLHT 4gd a0 T FIT FE &Y
ATFEIHAT § |

TF ST qATar S g1 A s § e
fivgziier ara z@ gfwar & adY & afEa
oy wifEeara, @+l d9OF I gAT W
g qag @1 1 § f5 fazaad faea
g, dta weld @ig ¥ 3WA I qar FrfaarE
¥ graed o /% fzur & 1 sfae T &9 @i,
g ST A AW T I9X TLEE? W
1 Ia@ifaca g fF z@ag ) w18
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Y T qF | o Y 9 ¥ g
¥ qrd feafa ars Y St Fifzq wifF &
dwd sufavardy A W9 ) AT W
gAY T 19 T AT T@-AE T ATHH
7S 1 Y & | gafae axwR g9 feafy
F1 16 FI J4T 07 &7 § q3% @ |

& guwar § Teard ¥ a1 ey anfag
AT § oa gfaarx gwEet g &) Ataq
ALY TATT |

AT AR 39 419 F) frdY Y &7 § F,
afFT & @ra JI A aFret g F Jaren A
TEAT 91241 £ fF 99% gra § ag eda
fasa a7 a1 1R sdwaifaat & gra § am
AAT 4T | IW Y 98 3iaT T@AT LT 9T, qF
F2F 9T Ja1 FY ITAIT F ATAT TET 1 AFTAY
IF & ATAT F AV AFAY &, T S oY eqreal-
TATTATT F1 I1T FL G &, I8 I+ aifag
o o ST gaay fAdiwar & 2w § gy 7
T IguIRam § & uaAifasw § & gure-
a4t g, sram & fga ¥ araq §, ST sraredy
IME AQET ¥ §9F FG& AGAT FEAT
aifge fF & avatas atfoe & &1 afgar
FT AT 9 fgar 1 qF =, wfgas
yreata fgas g o1g, @ 39wy aw & fga
¥ Fifag AT N | UF THT AZRAT AN
¥ ot srredyara ®) SAS & fawg aifqq faar
qr, I IJAFT TEARAT A3 fgas g
T FT | WETEHT AieY A Fgr a1 f& F gaHr
Fifrg &ar g 1 gafag swEr @@ & aaray
FAVHgUT § F T dora F AT H
fedqt Wawgd afug & i §za6%
AT} 1 qF FL |

qara ¥ faar 1 Geafa f s gua g
wE § 1 J<T &t § fwerr dead aq ag)
qr @ &1 it @ # fasar g fw o
qterrdf qEAT T AT @ G, IAY ATIH-
gifedi 3 wgrg v sre oQeEr 7 g,
e g arfam agf @r a1 | 987 ATTS
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[+ sraarer Fag #waq |

FT UF FIATTTO 98T g1 AT &, S FEICA
g Fifgy, arfe agi foear 1 feafa st
q% | ggF qATEr d agi I §, AFAMI
& FH g M AT agi F sgraifiw w3
42 9 9%, IgF ferg Y erraw fa@y
7Y 92 H sgqeqr &Ar Arfgwy &
sqaEqT F1 TS &, IqY K19 A FAAT | H
FAAT & FZJ U ATAT AT AT FH@T §
AT JIETT  HEIRT KT gega1E qr g f
SegIA Y& ATAY a1 HgA F1 rawy fqar |

SHRI CHINTAMANI PANIGRAHI
(Bbhubaneswar) : I rise to support the
Budget for Punjab which has been presented
to Lok Sabha because the Assembly is not
there.

We have discussed so much about Punjab
in this House for the last 2-3 years that there
is nothing further to add When we were
in Australia during those days and when we
came¢ to know the announcement of the
Prime Minister on the 2nd, then there was a
sigh of relief not only in this country but
even all over the world who were thinking
that perhaps some divisive forces are trying
to destabilise such a great country like ours.

Sometime back in the year 1974 in a con-
gregation of religious leaders of the entire
world, Sai Baba answered some questions
put by some foreign corrcspondents. The
foreign correspondents asked Sai  Baba
whether India would survive through these
turmoils. This was in 1974. I am surprised
how Sai Baba replied to those foreign corres-

pondents. lle asked them, ‘What part of
India bave you scen ? How long were you
in India ?'...

MR. DEPUTY-SPEAKER : Is it the
old Sai Baba ?

SHRI CHINTAMANI PANIGRAHI :
The present Sai Baba. 1 am telling about
1974 when there was a turmoil in this
country. ...

MR. DEPUTY-SPEAKER : So you
racan the present Sai Baba- the Puttaparthy
Sai Baba,
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SHRI CHINTAMANI PANIGRAHI :
He asked, ‘How many months you were
there in India ?° They said ‘We were there
for 8 to 9 months.” ‘Which part of the
India did you see ?” They said ‘We saw
Calcutta, Madras, Bombay and Delhi. We
have seen the Ganga also.” Then 3Sai Baba
asked them, ‘Where did you see the
Ganga ?’ They said ‘We saw it in Hooghly.’
Sai Baba asked, ‘What did you see there 7’
They said ‘It is full of dirt.” Then Sai Baba
told them, ‘You have not seen any part of
India nor India itself.’

You have seen Ganga at Hooghly and you
say it is full of dirt. You have not scen the
Ganges at Gangotri. There it is pure. Then
Sai Baba told them return with this belief
that as long as there are Himalayas and as
long as snow falls over the Himalayas, melts
and flows into the Ganges and as long as
Ganges is not dried up India remains and
survives. He also told them that 'their
country's history maybe 400 years old but
the written history of India is 8000 years or
more old. In India we do not call religion
as Hindu but ‘sanatan’. It ever flows like
Ganges and it can never be destroyed.

Sir, in Gita Lord Krishna has said when-
ever there is any decline in religion or there
is any decline in India’s culture someone
arrives in that critical moment to save India

from destruction—

(Wicked will be punished arnd those who
are saints will be protected.) It is ai this
moment, therefore, that the entire world felt
a sigh of relief when the Prime Minister
took this decision and when a religion which
can be proud ofits past-—the entire Sikh
masses having a glorious revolutionary past
—when it was in decline at the critical mo-
ment the Prime Minister has taken this
couragious step. Sir, in the entire country
wherever I have gone after June 2, I find
there is sigh of relief and everybody feels
India has been saved from division and des-
truction. Therefore, we solidly stand by
whatever measures have been taken.

Sir, here T would again like to quote the
foreword written by Pandit Jawahar Lal
Nehru in 1956 to the famous book of Dr.
Dinkar ‘The four phases of Indian culture’.
There Pandit Nehru has said that there ar¢
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two forces and I do not call any culture as
Hindu, Sikh or Muslim culture. I think
reading the history of India, India has deve-
loped a composite culture through ages. So,
Pandit Nehru used to call it a ‘composite
culture’.
king all along. It is not only today that
we see it in Punjab or elsewhere and the
regional parties which are growing in diffe-
rent States. To safeguard this composite
culture—the forces of integration and the
forces of separation are working —we have
to stand and see that the forces of integra-
tion are strengthened and then triumph so
that India’s unity and integrity remains and
today what we find is that those forces of
separatism are being influenced by foreign
powers and helped and abetted by foreign
agencies because they do not wantto see
India grow stronger, prosper and become
third or fourth country in the world in the
next twenty years. So, they want to de-
stabilise India.

MR. DEPUTY-SPEAKER : Please
conclude.
SHRI CHINTANI PANIGRAHI :

So, I say the caravan of reaction rolls on
in Punjab and here I want to cite some ins-
tances. Sir, about fifty years ago—in the
years 1921 to 1924—the ‘mahants” had
occupied the gurudwaras in Punjab.

The Sikh masses have now forgotten that
it was their forefathers who between 1921
and 1924 besieged Punjab's Gurudwaras to
oust the corrupt ‘Mahants’ who were amas-
sing land and property under British patron-
age. This was the progressive outlook of
the Sikh peasantry. 1 had visited many
places in Punjab in 1957. I had addressed
many public meetings and in those days I
could see how the Sikh peasantry was orga-
nised to resist landlordism and the rich
landlords. In those days it was from village
to village I could see this spirit of resi’tance
among the Sikh masses. There was no
qguestion of religicus fanaticism, no bigotry,
nothing of that sort. It was a progressive
‘ideal thinking which was building the
Punjab with the help of the Sikh masses.
But what has happened now ? This inspiring
episode of an upsurge against corruption
and tyranny in Punjab sixty-years ago,
stands out in sharp contrast with what we
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see today. The vast majority of Sikh masses
gripped by a mood of stupor which allowed
their Gurudwaras to be taken over by a
coterie of religious zealots and enabled them
to tyrannise the people, kill anyone opposing
their fanaticism. Therefore, I say that the
politica! parties, specially the Left political
parties which have the great task to do have
become irrelevant. Even the progressive
people were called ‘“Akali Marxists’’. You
can understand to what extent the political
parties have become irrelevant to the aspira-
tions of the masses of Punjab. Such a kind
of new change has taken place in Punjab.
Therefore, the failure is on the part of the
political parties and specially the Left
parties. All these years, we are not able to
politicalise the masses, Therefore, what
we se¢ in Punjab now is the growth of
regional political parties, regional parties
and so on. It is because ofithe lack of will
and the lack of strength of the political
parties to polijticalise the masses in the right
direction. Therefore, today we see a very
strong upsurge in the majority of the Sikh
masses which opposed the kind of funda-
mentalist idea which came into being.
Therefore, my honest submission is that
today our Government by presenting this
Budget has not done much, because for the
last two years or so Punjab has suffered a
lot. If we are to look to the analysis of the
Third World countries by the Agro-Scien-
tists—they had said that in a land where
such technological innovations took place
and agriculture made such a great advance
among the Third World countries—how is
it that fanaticism could come into play and
religious bigotry cauld come into being when
we have introduced so much of technology
in the field of agriculture ? How is it that
this kind of mass upsurge based on in na-
tionality is emerging ? We have to analyse
how could it happen. How in Twentieth
century, the spirit of middle Ages could
reborn in Punjab.

MR. DEPUTY-SPEAKER : It is because
of the advancement of science and techno-

logy..

SHRI CHINTAMANI PANIGRAHI :
Therefore, with such an advanced technology

in Punjab which was introduced long back,
how could the middle age come in there ?
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[Shri Chintamani Panigrahi]

You could see how the people kill each
other in Punjab.

Therefore, like our 20-Point Programme
which the Prime Minister - has introduced
for the whole of the country for the uplift-
ment of the downtrodden and the poor
people, in Punjab we have to isolate the
Sikb peasantry.from the rich farmers and
the landlords, and we should have a special
crash economic programme for the Sikh
masses in the coming six-months to one
year period. Our entire programme in
Punjab should be directed towards the speedy
implementation of the land reforms and
in Punjab we should sce that the peasantry
and the artisans gets the maximum advan-
tage out of these programmes. First we have
to isolate the Sikh masses from the rich
landlords and rich farmers. Today the
entire movement in Punjab, the separatist
movement, has been carried on only by the
rich landlords and rich farmers benefited
from the Green Revolution,

And their slogan has been to takc recourse
to religious fanaticism, which was represen-
ted by Bhindranwale, to achieve their ends.
Today, our economic programme should be
devised in such a manner that the vast
majority of the Sikh peasantry is isolated
from the clutches of the rich farmers and
landlords.

My appeal to the progressive forces, to my
own Party and the Government is that we
must meet this challenge before us. We have
to challenge and meet these obscurantist,
divisive and separatist forces with all the
force at our command. In the next six-
seven months, we must draw up a vast
economic radical prograiame for the benefit
and welfare of the Punjab peasantry, and
they should get a feeling that here is a real
progfamme to improve their lot and not the
rich farmers, who have been carrying on this
propaganda. Let us wage a political battle,
we cannot fight religion with religion, we
cannot fight bigotry with bigotry. We are
in the twentieth century and the best method
to solve such a problem in this century is to
have some programme to improve the living
standard of the vast masses and to provide
social security measures to the youth,
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Let us have some special programme for
the Sikh peasautry of Punjab, as we have
the Prime Minister’s Z0-Point Programme
etc. for the whole nation. Why not ask
the Baunks to give loans to the Sikh peasants
under some special scheme so that they can
be saved from the clutches of the rich far-
mers ? My appeal to the Government is that
they must have some massive economic
programme for these people in the coming
months and year so that we can rehabilitate
and provide a healing touch to the Sikh
peasantry.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI S.M.
KRISHNA) : Mr. Deputy-Speaker, Sir, I
start by offering my thanks to my colleague,
Shri Chintamani Panigrahi for his participa-
tion in the debate. He has been able to
meet political points made out by certain
hon. Members of this House. I will, there-
fore, confine myself to the economic aspects
of the debate, which ought to have been
focussed and have dominated this discussion.
The political and law and order aspects of
Punjab have already been debated conside-
rably in the last few days and it would not
be useful for me to add anything in terms of
inputs to throw greater light on these issues.

It is a fact that Punjab has been going
through a traumatic experience and it has
affected its czonomy tremendously. The
hon. Members who participated in this
debate have touched the economic activities
in Punjab and asked how the Government
would be taking measures to bring about
some soothing touch in this disturbed
situation.

Let us start on the agricultural front, what
has happened in Punjab and what has been
the toll that the recent events have taken on
the agricultural sector. I ‘have sqme figures
with me and these figures justify the optimi-
stic presentation that T might perhaps try to
draw out of it. Punjab has been the major
contributor to the Central pool of food-
grains over the past years. In .980-81, the
contribution of wheat was roughly 42.77
lakh tonnes, and in terms of percentage
share in the Central pool, it works out to
75.3 per cent. In 1981-82, it went down to
37.63 lakh tonnes, and the perccntage share
in the Central pool also dipped at 57.1 per



361 D.G. (Purj), 1984-85

cent. That year, the wheat was ruined in
Punjab and that caused a great anxiety so
much so that the Prime Minister had to go
there for 'a personal visit to appreciate the
problems of the wheat growers.

In 1982-83, it picked up, amounting to
48.25 lakh tonnes accounting for 62.5 per
cent, and in 1983-84 it further stabilised at
51.65 lakh tonnes, accounting for about
62.3 per cent of the Central Pool. Thzase
figures by thcmselves may not present a
true picture because between 1982-83 and
1983-84, there were other States also in the
country, which made a major break-through’
in wheat rroduction and they have also
chipped in a bit and to that extent the
percentage of Punjab's contiibution in the
Central Pool stands a little decreased.

Now in the field of rice, in 1980-81 it was
25.23 lakh tonnes;in 1981-82 it rose to
30.92 lakh tonnes ;in 1982-83 it was 32.31
lakh tonnes ; in 1983-84 it was 32.38 lakh
tonnes. So between the production of
wheat and rice, Punjab has done fairly well.
But for these unfortunate developments and
the disturbed conditions, Punjab could have,
perhaps, done better thar what they have
done in 1982-83 and 1983-84. Now a point
was sought to be made by a number of
speakers that agriculiural production and
industrial production have been seriously
affected in Punjab.

Now let us come to the industrial scene.
These are the figures that I have on indus-
trial production. 1 would first come to the
investment. Cumulative investments in
1781-82, (actuals) Rs. 688.20 crores. In
1982-83 (provisional) it went upto Rs. 745.81
crores. In 1983-84, the likely achicvement
is about Rs. 1046 crores and the target for
1984-85 is about Rs. 1175.08 crores.

Now let us take expoerts. In 1981-82 it
was Rs. 116.16 crores and in 1982-83 it went
up to Rs. 128.33 crores. Again in 1983.84,
it further increased to Rs. 143.99 crores and
in 1984-885, a target of Rs. 160 53 crores has
been set by the State Administration.

So, these are the factors which should act
as some kind of an economic indicator, so-
that we can come to a proper assessment of

}e situation,
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Sir, the House would be happy to know -
that as a special concession, the Government
have agreed to paying a bonus of Rs. 3 per
quintal, over the above the support price of
paddy as announced by the Government of
India in respect of all varieties of paddy.
This will give the Punjab farmers, a uniform
increase of about Rs. 8 per quintal over the
last year's prices. So, it confers an aggre-
gate benefit of about Rs. 1Y crores to the
farmers of Punjab.

Sir, Prof. Satyasadhan Chakraborty did
draw the attention of the House to what he
termed as some of the distortions which
have crept into the economy, particularly in
the agricultural sector.

He was trying to make out a case that the
Green Revolution which brought happiness
to the millions of people in the country,
particularly in Punjab, has been concentra-
ted only in less than 109 of the land hol-
dings. In 1953, there was a land reform
legislation in Punjab, and the ceiling fixed
then was 30 standard acres. In 1972-73,
there was an amendment to the Land
Reforms Act in Punjab. The ceiling was
then reduced, as was done eclsewhere also
wherever Congress was in power, to 17
standard acres. That is in force in Punjab
to-day.

SHRI SATYASADHAN CHAKRA-
BORTY : On paper.

SHRI S.M. KRISHNA : It is in force
to-day. It must be the c¢rdeavour of the
State ~dministration to implement this
particular reform, so that concentration of
power in the hands of a few landlords is
taken away, | am sure that the tremendous
contribution that Punjab has made in adding
to the agricultural might of this country
cannot be under-estimated. It has to be
taken due note of, by the entire country,

SHRI SATYASADHAN CHAKRA-
BORTY : Justa moment. You know I
spoke vyesterday about it. You will find

to-day an article in the Indian Express by
Shri Sharad Joshi who is not a politician,
but a leader of the farmers. I would like
you to go through that article, wherein he
has written how this Green Revolution bhas
distorted things. I want to invite your
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F

[Shri Satyasadhan Chakraborty]

atiention to it. Itis not an article written

by a politician.

SHRI S.M. KRISHNA : I am grateful
to you. I would certainly go through that

article.

Certain Members, particularly Shri
Ramavatar Shastri and others, mentioned
about Police administration. They also
mentioned that it has to be improved.
There are no two opinions about it. If
there are suggestions that the Police admi-
pistration has to be improved, we certainly
accept them. We will see that it is done.
There is nothing like an ultimate satisfaction
that we can derive in these matters.

Some other Members also mentioned
about the concept of compensation in con-
nection with the recent developments. I
can assure this House that both the State
administration and the Army authorities
have made adequate provisions to see that
the death of everyone who sacrificed his life
is properly compensated, in terms of ex-
gratia payments, and in terms of providing
for the families left in a pitiable condition.
That is being taken care of. Certain slabs
have alrcady been mertioned, and according
to that framework, within the parameters
of those slabs, compensation is being given.

In respect of shops in and around the
Golden Temple complex which have been
either destroyed or looted, certain ex-gratia
payments are being made, and estimates are
being made by the authorities concerned
about the extent of damage inflicted, and
the losses suffered. These losses will be
taken into account when the compensation
amount is fixed by the authorities con-
cerned.

A mention was also made about the
breaches in the Bhakra main canal.

Two breaches were reported from Ropar
District. The first one was repaired. The
State administration was gquick in their work.
The work was taken up on a war footing and
about 125 pieces of mechanical earth moving
eqdipments were marshalled and mobilized
from all other irrigation projects for the
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Punjab Government. Army bull-dozers were
procured. As a result of massive effort by
the Punjab Government, the breach was
fully repaired and the canal was restored on
10.9.1984. But, unfortunately, again, another
breach occurred on 21.7.1984 and now the
work on a war footing is going on ; and
they say it may be around 27th of August,
but I would say by the end of the month,
the second breach would also be taken care
of ; and there would be a smooth flow of
water in the main canal. I must commend
the work of the Punjab Government Public
Works Department Authorities for taking
up these two works and the manner in
which the first breach was completed and
the second breach which is being attempted.

Shri Satyasadhan Chakraborty mentioned
about the families who are below the
poverty line in the Purjab State. I have
some figures which I would like to place
before the House so that the House can
draw its owa conclusion. In 1980 itself, to
identify economically weaker sections of the
society, a study was undertaken perhaps
according to thé administration of Punjab.
It was the first of its kind in the country.
They identified about 8.2 lakh households
who were identified to be living below the
poverty line, who are earning less than
Rs. 3,600 per annum. 5.37 lakh households
including 3.16 lakh belonging to the SC
were assisted through the grant of loan
during 1980-81 and 1982-83, to cross the
poverty line. During 1984-85, about 99,000
SC households could be helped economi-
cally. As against the 6th Plan target of
about 4.19 lakh identified SC households
4.15 lakh would have been assisted in cros-
sing the poverty zone by the cnd of the plan
period. Out of the Rs. 440 crores, which
is the plan allocation for the 1983-84, an
outlay of Rs. 77.4] crores were identified as
divisible and in fact Rs. 23.33 crores were
earmarked as special component for SC
alone.

Now, with reference to the tubewells
which have been energised in Punjab, up
to now about 3.8 lakh wells have been
energised and 45 per cent of the tctal power
is being consumed in Punjab for agricultural
purposes. That shows how agriculture has
got the right attention from the State
administration ; and these are all indicative
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of that concept.

Some hon. members, particularly Acharya
Bhagwan Dev has mentioned about the
compensation ; and you have also men-
tioned about police administration.

He wanted that emotional integration
should be brought about in the Police Ad-
ministration. The Government has taken
note of all these suggestions, which have
been made by the Members who participa-
ted in this debate. T am sure that the
suggestions will be considered and such of
those suggestions which have to be imple-
mented will be implemented by the State
administration.

With these words I commend the De-
mands for Grants in respect of the Budget
fot the State of Punjab for 1984-85 to the
House.
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MR. DEPUTY-SPEAKER : I shall now
put the Demands for Grants in respect of

the Budget for the State of Punjab to the.
vote of the House.

The question is —

“That the respective sums not excee-
ding the amounts on Revenue
Account and Capital Account shown
in the Fourth column of the Order
Paper, be granted to the President out
of the Consolidated Fund of the
State of Punjab to complete the sums
necessary to defray the charges that
will come in course of payment
during the year ending the 3ist day
of March, 1985, in respect of the
heads of demands entered in the
second column thereof against
Demands 1 to 41.”

The Motion was adopted.

Demands for Grants in respect of the Budget for the State of Punjab for 1954-85 voted by
Lok Sabha.

No. of Name of Demand Amount of Demand for Amount of Demand for
Demand Grant on Account Voted Grant Voted by the
by the House on 19th House
) March, 1984
- Revenue Canital Revenue Capital
1 = 3 4
(Rs.) (Rs.) (Rs.) (Rs.)
1. State Legislature 55,42,000 55,43,000
2 Council of Ministers 43,82,000 43,83,000
3. Administration  of
' Justice 2,25,18,000 2,25,19,000
4. Elections 66,20,000 66,19,000
5. Revenue 5,43,54,000 5,43,54,000
Excise and Taxation 2,87,70,000 2,87,70,000
Finance 22,81,76,000 22,81,76,000
8. Public Service Com-
' mission 9,32,000 9,33,000
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1 2 3

9.  Civil Secrelariat 2,40,96,0C0 2,40,95,000
10. District Administra-

tion 3,32,88,000 3,32,88,000
11, Police 24,93,47,000 24,93,46,000
12. Jails 1,97,63,000 1,97,62,000
13. Stationery and

Printing 2,19,76,000 9,20,000 2,19,77,000 9,20,000
14, Miscellaneous

Services 2,52,86,000 2,52,87,000
15. . Rehabilitation, Relief

and Resettlement 30,60,000 30,59,000
16. Education 91,44,12,000 91,44,11,000
17. Technical Education,

Science and Techno-

logy 1,01,32,000 5,25,000 1,01,31,600 5,25,000
18. Medical and Public

Health 35,73,23,000 50,00,000  35,73,23,000 50,00,000
19. Housing and Urban ’

Development 1,23,38,000 3,8!,96,00(_} 1,23,38,000 3,81,97,000
20. Information and |

Publicity 91,00,000 91,00,000
21. Tourism and Cul- _

tural Affairs 29,06, 00 12,50,L00 29,07,000 12,50,000
22. Labour, Employ-

ment and Industrial

Training 4,26,93,000 8,41,000 4,26,93,000 8,42,000
23. Social Security and

Welfare i3,18,64,000 82,00,000  13,18,64,000 82,00,000
24. Planning and Sta-

tistics 70,69,000 % 70,69,000
25.  Co-operation 3,27,86,000 4,64,83,000 3,27,86,000  4,64,83,000
26. Agriculture 14,43,66,000 1,54,00,000 14,43,66,000 1,54,00,000
27. Soil and Water

Conservation 1,95,75,000 1,95,75,000 ° e
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by the State Govern-
ment

1,30,16,67,000

1 2 3 4
28.  Food 73,56,000 4,36,14,20,000 73,56,000
" 29. Animal Husbandry - 6,25,62,000 6,25.62,_000 .

30. Dairy Development 29,55,000 29,54,000 "
31.  Fisheries 46,41,000 46,41,000 ;
32. Forests 5,51,48,000 5,51,48,000
33. Community Deve-

lopment 2] ,?9,88,000 21,79,89,000
34. Industries 5,50,60,000 3,81,00,000 5,50,60,000 3,81,00,000
35.  Cijvil Aviation 22,35,000 4,00,000 22,34,000 4,00,000
36. _ Roads and Bridges 11,56,62,000 11,15,00,000 11,56,63,000 11,15,00,000
37.  Road Transport 33,09,37,000  4,50,00,000  33,09,36,000  4,50,00,000
38. Multipurpose River

Projects 5,92,35,000 15,83,08,000 5,92,35,000 15,83,08,000
39. Irrigation, Drainage

and Flood Control 30,29,83,000 21,34,76,000  30,29,83,000 21,34,75,000
40.  Buildings 25,73,31,000  6,92,98,000  25,73,31,000 6,92,98,000
41.  Loans and Advances

1,30,16,66,000

———— e

PUNJAB APPROPRIATION NO. 2

BILL*

Punjab for the services of the financial year

1984-85.

MR. DEPUTY-SPEAKER :

MR. DEPUTY-SPEAKER : We now
take up the Punjab Appropriation (No. 2)
Bill for introduction, consideration and
passing.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI S.M.
KRISHNA) : 1begto move for leave to
introduce a Bill to authorise payment and
appropriation of certain sums from and out

of the Consolidated Fund of the State of

Now, the
question is :

“‘That leave be granted to introduce
a Bill to authorise payment and ap-
propriation of certain sums from and
out of the Consolidated Fund of the
State of Punjab for the services
of the financial year 1984-85.”

The Motion was adopted.

*Published in Gazette of India Extraordinary Part 11, sectlon 2 dated 2.8.1984.



